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(b) Does not Arise.

Alr Services Between Delhi-Bhubanes-
war-Port Blalr

5488. SHRI MANORANJAN BHAKTA:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Government have re-
ceived any representation for reintroduction
of Delhi -Bhubaneswar-port Blair air -serv-
ices;

(b) if so, the action taken by the Govemn-
ment thereon;

(c) whether the Government have pro-
posal for charging subsidised air fares for
Calcutta-PortBlairandMadras-  PortBlair
and vice versa as in the case of Tripura; and

(d) if not, tha reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, Sir.

(b) Indian Airlines has no proposal at
present to reintroduce this service.

(c) No, Sir.

(d) Does not arise.

Expenditure on Exploration in Cauvery
Basin

5489. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) the amount spent by the Oil and
Natural Gas Commission on Drilling opera-
tions in Cauvery basin in 1990-91; and

(b) the estimated quantity of oil and
natural gas willable at present in cauvery
basin?

THEW MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE(SHRI
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S.KRISHAN KUMAR): (a) Rs. 183.00
crores.

(b) Recoverable reserves of 8.31 MMT
of oil and 9.10 billion cubic metres of gas
have been established.

Deraliment of Tinsukhia Mall

5490. SHRISUDHIR SAWANT: Willthe
Minister of RAILWAYS be pleased to state:

(a) whether derailment of Tinsukhia Mail
has been reported very recently;

(b) if so, the facts thereof;

(c) the number of passengers killed and
injured in the accident; and

(d) the amount of compensation paid to
the victims?

THE MINISTER OF STATF IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (d): On 6.8.91, at 14.40
hours, while 2456 Up Brahmaputra Mail was
on run between Ghograpur and Rangiya
stations of Northeast Frontier Railway, its
loco and 12 coaches next to it, derailed. As
aresult, two passengers were killed and four
injured. No compensation has been paid so
far as compensation claims are yet to be
preferred. However, and ex-gratia payment
of Rs. 11,000/- has been made tu the next of
the kin of those killed and to the injured
persons.

interest on Deposits Against LPG
Cylinders

5491. SHRISUDHIR SAWANT: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the amount collected from the pulilic
in terms of deposits against LPG Cylinders
during the last two years;

(b) the interest accrued on the amount

(c) whether there is any proposal to pa)
interests to the public on these deposits
and



